
Annexure – 4

Date of receipt Amount claimed
Amount of
claim admitted

Nature of 
claim

Amount 
covered by 

security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

% of 
voting 

share in 
CoC

1

Kings Wood 
Industries 
Private Limited 02-04-2026 1,87,60,000       -           FC 1,87,60,000    

Supporting Documents 
not yet  received

2

Scotts Metals 
and Mines 
Private Limited 02-04-2026 6,43,50,000       -           FC (R) Yes 6,43,50,000    

Supporting Documents 
not yet to be received

3

Scotts 
Apparels 
Private Limited 02-04-2026 1,80,99,897       -           FC (R) Yes 1,80,99,897    

Related Party- 
Supporting Documents 
not yet  received

4

Copper Coin 
Realty Private 
Limited 02-04-2026 4,01,41,362       -           FC (R) Yes 4,01,41,362    

Related Party- 
Supporting Documents 
not yet  received

5

Scotts 
Plantation 
Private Limited 02-04-2026 9,65,47,001       -           FC (R) Yes 9,65,47,001    

Related Party- 
Supporting Documents 
not yet  received

6 Naseer Ahmed 02-04-2026 45,65,971          -           FC (R) Yes 45,65,971       

Related Party- 
Supporting Documents 
not yet  received

Total 24,24,64,231                    0 24,24,64,231               

Name of the corporate debtor: M/s. VOI Jeans Retail India Private Limited  ; Date of commencement of CIRP: 09.03.2026

Version 1- List of Stakeholders as on:  14-05-2026
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